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MR SPEAKER For your informa-
tion, I may tell you that my  offiee,
whenever there is a spsech or other
information given here, conveys it to
the concerned Minister It 1s not as if
there 1s 4 blank Whatever s men-
tioned here 18 conveyed to the econ-
cerned Minister so that he may look
into the matter And we #so expect
him to convey whatever he has got to

say to you by means of a letter or
ofhierwise

AN NON MEMPER But why are
they not here”

MR * All the Minsters
cannot be here

AN HON MEMBER At least the
Pafismentary Affairs Minister shoufd
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be here,

MR SPEAKRR: He cannot be hétw
all the time.
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GENERAL BUDGET, 1878-78—
GENERAL DISCUSSION—coutd,

MR. SPEAKER: The House will
now take up further general discus-
sion on the Budget (General) for
1978-79. Shri Borole to continue his

speech,

SHRI YASHWANT BOROLE (Jal-
gaon): Mr. Speaker, Sir, yesterday I
had placed before the House certain
figures in order to focus the attention
of the House on the allocation for the
rural development inclusive of agri-
culture, Out of the total Plan outlay
of Rs. 11,649 crores in this budget, the
total outlay for rural development
and agriculture is Rs. 4,693 crore, I
am deliberately mentioning these
figures on the floor of the House in
order to impress that the allocation
for the rural development and agri-
culture 1s substantially more. In this
connection, I would like to invite the
attention of Shri C. Subramaniam,
former Finance Minister, to his own
speech which he delivered on the floor
of the House when he had the occa-
sion to deal with the presentation of
the budget for 1876-77. He stated
then;

“Our Sixth Plan should be based
on basically integrated ruzal deve-
lopment with more and mare re-
sources diverted for this purpose.”

Prue it is; today the budget reflects
it very ecorrectly, but Shri Subrama-
niam had no words of appreciation for
it. I do not kmow what is the appre-
Hension in his mind; whether this 40

per cent allocation i enly ilissory,
whether, according to him, it will not
réech the lowest levél or whether any
other impediment appears to be there
s0o as not take the budget as was
jntended by him particulasly for rural
development and agriculture. It was
stated by Shri Subramaniam that we
people do not want to take the sup-
port of science and technology. But
he has very much appreciated the
dairy project, the Flood I which is
to be started. But, at the very same
time, he said that we people do not
understand the concept of Gandhian
philosophy and we are going to cot-
tage industries and small scale indus-
tries, not taking up to science and
technology. Let it be very clear that
we are not averse to the technologi-
cal developments or to the scientific
achievements. But we have a definite
view that the scientific advancement
and the technology should subserve
the lowest possible section of the so-
ciety and, therefore, it must be, as far
ag possible in the small scale indus-
i{ry. We do not want to go by the
western civilisation and industrialisa-
tion for starting again the big indus-
try. It has been a crystal-clear policy
of the Janata Party that whatever
infra-structure would be necessary
and would be required to be built up
shall be built up by bhelp of science
and technology and even big projects
in the field of power generation and
so forth will be taken up. So, the
industrial policy or the economic pe-
licy of the Janata Government is not
in confusion. It is crystal clear and
very explicit that we start from the
lowest and go to the higher up,

The taxation policy which has been
adopted by the government also de-
serves eonsideration. I may submit
here—look at the taxation level. Loock
at the concessions which have been
given. Just find out whether tlere
will be more taxation on the lowest
man or whether there will be more
taxation on the person getting .nove.
In all fiscal policies one has to tax
somewhere, Seme groups meed to be
severely taxed and some need to be



